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IN THE HIGH COURT AT CALCUTTA

APPELLATE SIDE

No. 2216 - A Dated, Cqlcutta, the 26th March.2O2l

From Md. Shabbar Rashidi,
Registrar (Judicial Senrice),
High Court, Appellate Side,
Calcutta.

To
1) The District Judge of all Districts

including Andaman & Nicobar Islands,
2) The Chief Judge, City Civil Court, Calcutta,
3) The Chief Judge, City Sessions Court, Calcutta,
4) The Chief Judge, Presidency Small Cause Court, Calcutta,
5) The Principal Secretary, Judicial Department, Govt. of West Bengal,
6) Director, West Bengal Judicial Academy,
7) Member Secretary, State Legal Services Authority,

Sub : Filling up of 02 (Two) posts of Members (Judicial) in A.P.
State Commission, VijaYawada.

Sir,
With reference to the subject indicated above, I have been directed to inform

you that a Notification being Roc.No.1/SC-JM/Sectt/CS-ll Deptl2021 dated

17.O3.2021 along with its format, issued by the Ex-Officio Secretary to Government,

Andhra Pradesh Secretariat, reccived from the office of the Honble High Court of

Andhra Pradesh, is being uploaded in the officierl website o[ this Hontrle High Court

(www.calcuttahighcourt.nic.in) for information of the officers of West Bengal Judicial

Service, who are fulfilling the eligibility criteria as mentioned therein.

In this context, I am to rcquest you to inform the eligiblc Judicial Officers to visit

the said website, if willing, to apply in prescribed format and transmit them to the

office of the Ex-Officio Secretary to Government, Consumer Affairs, Food and Civil

Supplies Department, Sth Block, 1"t Floor, A.P. Secretariat, Velagapudi, Amaravati

strictly on or before 06.04.2021 by 5:00P.M.

Yours faithfully,
sd/-

Ld. Re lJudicial sl



GOVERNMtrNT OF ANDHRA PRADtrSH
Consumer Affairs, Food & Civil Supplies Department,

A.P Secretariat, Velagapudi, Amaravati
Date: 17-O3-2O21

NOTIFICATION

Sub: ConsLllrler Affarirs - Consumcr Protection Act, 2079 - Inviting
applications to fill up 2 (two) posts of Mcmbers (Judiciai) (including
the vacancy arising w.e.f 25,8.2021) in A.P. State Commission,
Vijayawadzr - Rcg.

Ref:- 1

2

a
J,

4

Consurner Protection Act,2O19. (No. 35 of 20L9).
The Gazette of India (Extraordinary) Part II - Section I
Ministry of Consumer Affairs, Food and Public Distribution
(Department of Consumer Affairs, New Delhi) Notification G.S.R
No.452 (E) dt. t5.7.2O2O

G.O. Ms. No. 17 Consumer Affairs, Food & Civil Supplies
(CS-II) Dcpartment, Govt. of A.P, Dt. 19.1O.2O2O.
ilcsolutior-rs of tl-rc Sclcclion Committee constiLuted under Rule
6 (1) of Consumcr Protection (Qualification...) Rules, 2020,
Datcc[ 15.03.2021.

***
Applications in- clupliczrtc are invited from thc qualified and eligible

applicar-rts to litl r-rp tirc 2 (two) posts of Members (Judicial) (including
tl-rc vacancy arising w.e.[ 25.8.2021) in A.P Sta[e Commission under
sct:tions 42 to 44 of the Consumer Protection Act, 2019. The applicants agc
should bc abovc 40 years and below 65 years and should possess an
cxpcrience of at least 1O years eis Presiding Officer of ar District Court or of
any 'l'ribunal at eqlrivalent level or combined service as such in a District
Cor-rrt and a Tribunerl.

'l'he candidaLcs who arre prcsently u'orking as' Presiding Officer in a
District Court / 1'ribunal shall submit their applications through .proper
channcl.

Term of Office:

tlvcry Mcmbcr ol Lhe Statc Commission shall holcl office for a term oI
4 (four years) or up to the age of 65 (sixty five) years, r,vhichever is earlier
rund sl-rall be cligiblc lor rcalrpointment Ibr Ernothcr term of four ycars
sr-rb.icct Lo thc agc lirnit ol sixLy livc ycars, and such rcappointment is rnadc
on thc basis of thc rccommcndation of lhr: Sclec[iorr Comnriltce.

Roc.No. 1 /SC-.IM/Scctt/CS-II Dept/2O21 clatecl 17-03-2021

t
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The applicant for the above
app lications in du ln
of all testinronials atteste aG

st FI,
tions

attested

becl Format onl along with the copies
Olficer and send them to the r9x-

Cott.sumer A S traod
Vela Amarauati.

reach tLLis rnent on or I
plete companied u,ith
all tes rnon ials and the applications received after Lhr:

nsiclered on any ground, includir"rg postal delay.

.After scrutiny o[ the applications received, short, listed applicants will
be called lor interview. No travellirrg atlownnce or.Iny othcr expcnscs r,l,ill

the ,applicants.

Call letters will be sent to the short listed applicants for the interview
eind venue in acivance at the appropriate time . The Govcrnment reserves Lhe

right either to postpr)ne or cancel this notilical.ion at any point of time:

withor-rt assignirrg any reason.

Tle SeleCtion Committee shall, on the basis of the assessment metde

by it in the interview and after saLisl"ying the eligibrility criteria and aflcr
taking into accgunt the suitab.ilit1,, record of past perlbrmance, integritl' ancl

adjuclicatory experience , will recommend a panel of natnes of applicants lcrr

a.ppointment as Members from amongst. ttre ap^plicant.s in the order of merit
foi approval to the State Government aucl for issuance of appointmcnl
orders to the'selectecl applicants.

:

'

Es$-Allqrya n q-es,--q 
-P--t$4lary,-gl1qrqggqqs. . ( M o dd I Rute s 2 o 2 o I

A Membcr of thc State Cotnn:ission shall rcccive a pay cquivalen't to
t.he pay' at minimum of the scale o1 pay of an Additional Secretary of the
State Government 'and other allowancei as are aclmissible to ,rr.h officer.
'l'he pay of a

Leave, Concession, Medical Treatment and Hospital
as per applicable Qfo_11p__!!]. Governmt:nt
in the



a
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Thc applications will be surnrnarily rejected without intimation, if the
applicar-rt fails to comply with ar-ry of the above instructions. For format of
ilpl..rlic:rLion and other details, visit or-rr web site
I I rl.p; 1lwww. apcivil supplics. gov. in.

A '7lzla
T'X.OFFICIO SECRETARY TO GOVERNMENT

Iu-0fficio Secretary to Govornment
ConsunrerAffairs, Food & Civii $upplies Dept,,

Government of Andhra Pradesh

A.P. Secretariat, Velagapudi, Anraravathi,
'l'o

I . Thc Registrar Gcncral, High Court of A.P with a request to display in the
Notice Board/Website of High Court, Subordinate Courts & Tribunals.

2. Thc Ex-Officio Secretary to Government, Consumer Affairs,
Food & Civil Supplies Department, A.P. Secretariat, Velagapudi

3. The Secretary, Law Department, A.P. Secretariat, Velagapudi
4. Website of zill I-ligl-r Courts in the Country (*)
.5. All thc District Collcctors in thc Slate of A.P.
6.'l'he Registrarr, A.P.S.C.D.Il.C, Vijayawada.
7. All the District Courts in the Starte of A.P.
8. All tl-re District Commissions in the State of'A.P.
9. 'lhc Registrerr, A.P. Lol<ayukther,
10.I'he Ex-Oflicio Joint Secretzrry to Government, Consumer Aftairs,

Foocl &, Civil 51,r,rlics Departmcnt, A.P. Secretariat, Vijayawada

(-') With it rcqucsl to clisplzry Ll-re r"rotification in their respective Notice Boards





FORIYIAT

AppltcationJor the post af Men*er {Judicia.l) lnA.p State Commisiion, Vijagawad.q.--.-,

o -

(a) Name in ful
(In BLOCK LET'TIIRS)

(b) F-ather/Husband,.s name

(d ) Date of birth & age :

{Attested copy of Date of birth certificate to be urclosed}
(e ) Address

with telephon
c-mail, if any,

e/mobile number,

(l) Permanent address : {proof to be enclosed}

C

Please affix
your recent
photograph

attested by a
Gazetted Ofllcer

(e) Educatio,a.l & proressionar quarification (Graduation onwards):Proofs to b.g enclosed) '

Sl,No.

I

4

5

Acadcrnic achievernents
(Degree onwnrd s)

Specialization Year of
passing

2

3

t

FORMAT OF APPLICATION REQUIRED TO BE FURNISHEDfIN DUPLICATEI-EY iHE APPT,iCANiS

(c ) Sex ; Male / t-emale/Transgender.
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formation, the cilndicltrtc maY

Signature
(Name)

,ve applications not
copies of all testimonials attested bY a

rations rece
any ground includi ng postal delaY and will be

*,

4,

Nature of workDetails of places
u,orked

Period
(from -to)

S 1,No

(h) Experience of at [east ]0 veatq as Presiding Ofticcr of er District CourLl
Tribr-inal at ecluivalcnt level or cornbineci service as sltch in the District
court/ Tribunal. (Proofs to be enclosed)

Post held

Enclose copies of 5 iudgements covering Commercial Law or any matter
touching Consumer affairs/Public administration in the last 1O years.

(i| status of health: (Medical certifica!3 not below the rank of
Asst. Civil Surgeon to be enclosedl 

-l) Anv
filrni-';h (Proof to be enclosed|

Place:
Date:


